
	

CENTRAL 	ILSTRATIVE TRIBUNAL 
BAIMALCIRE BEtH 	 / D 

Conercia1 Ccznplex(BDA) 
Indiranagar 
Bangalore 560 038 

Application No 1083/86(T) 

	

(W.P. No 14002/83) 	 Dated the 	Aug,1986 
To 

Sint A. Vijayalakthmi1  
C/C Dr. 1.S. Nagraja,(Advoate for Appint) 
No. 35, (Above Hotel Swagath) 
1st iath Foad, Gandbinager, 
3anga lore 560 C09 

National Institute of Mental Health and 
Neuro Sciences, Banalore 560 ?9 
represented by its Director. 	(Respondent) 
Subject:.. SE\Li COPIESCF (11D R ISSED I:W TftE 

f Iff1) 

('\ 	Please find enclo5 ed herewith the copy of the Order/ 
passed by this Tribunal in the above said 

application on 211.81.1.86, 

s aboye 
ccov to : 

Central Govt. Standing Counsel, 
High Court of i(arnataka Building, 
3angalore 560 001. 

(4 
/ sEcfIcL CAIICER 

(JUDICIAL) 



'Counsel on both sides are agreed that this Bench has no 
jurisdiction to hear this wcit petition trnsf erred from the 
High Court of iarnetaka to this Jench under Section 29 of 
the Adrinistrative Tribunals Act 1935 sInce no notification 
has been issued under Section 142) of the said Act conferrring 

4sdict3.on on this aench of the Tribunal to de'l with the 
ona. Institute of rental Health and Jeuro Sctences(i'Ii;.HA'S) 

3lore. o we direct the Rcg:strar of ts 3encn to take 
(!( steps foransferring the W.P. to the High Curt of Karnataka 

Vk 

'I 

21-8-86 

1/ 
/ 

..True Copy.  

SEC1W 1  tai 	ADMi, 	E THIu' 
MIITOri 8LCN 

GALQR 

Sd 
(Ch. Rmakrishna Rao) 
1ember(JM) 

*1.8.86 



aGJLEpLA. 

CNTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

Commercial Complex(BDA), 
Inira Nagar, 
Bangalore-560 038. 

Dated the 	a.ugust , 1986, 
REF: APPLICATION NO._J/8L)__ 

To 

The Registrar, 
HighCourt of Karnat.a, 
Hign Court Build1r.ig 
Bangalore.l. 

Subject Returning of W. 	 ________ 

to the Hign Court of Karnata1a, 
- •.4 

Writ Petition No.14002/83 - 	on the fiJ.-e of th 

Couft of Ka.rnataka, Bangalore, trans±erred to this.-.. i. 

Tribunal under Section 29 of the Administrative Tiibunal 

is returne-d herewith,.fo.r.necssary action, 

purs.uan 	of.this Tribuna1tsOrder  Date.21c1gc 	. 	•. 

pyo-wbh.is-enc1osed herewith., 	.-.-- .- 	. 	. ......... 

- 	
1EGTTRAR. 

• 	
-Enc1:.ntire Records of the Case. 	... • 	•. 
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qT-  
KF.M 	 q2UtY Req ' 

- 	 court -f 	TIC 


